i, T/'\I/\”’AT:[-J son/daughter/wife of ngITKUN&ﬂ
1380 ccs S Prreerns | YEAPS, belonging  to _BTHAR NIDHAN.SABH.A S FCRETARIAT
service and presently working as olBEBBETER s smmopmmmriranviie

give herein below the details of the assets (immovable, movable, bank balance, etc.) of

myself, my spouse and dependants®:

\O%
¢ 4 0 A, :
' P 4 {Assets in joint name indicating the extent of joint ownership will also have to be
W given)
§r. | Description ““Geif | Spouse | Dopendant-1 | Dependant-2 Dependant-3
Mo, e B Nuens Namae e, Mame,
(i) | Cash PooNANSTNHA | TETARIDEVE | SUILT KYnAl-
dooo/—  |COoXEND | wiL NIL
(i) | Deposits in
Banks, Financial | 60,000 | 150, 070
Institutions And | SBT | 'S8T
Non-Banking savInes | SAvVIav
i Financial QUNT
! . Companies Ac AccoonT ?
“(iil) | Bonds, o » il Fet= = S
Debentures and
Shares in NIL NIL
! companies !
' §
{iv} | Other financial s B 7
inskitutians,
NS5, Pastal TL NTL
Savings, LIC Vi
! Policies, etc
vy | Motor Vehicles 1T e
“ | BIKE
(details of
make, elc.) bROVEZ NIL
6935~ . |
(i) | Jeweliery (give | ‘ ;
details of vioLy violp |
weight and 208- / J00§- ‘
vatue) APf-3 30000 - A9,
4 : mm(‘z%ef. " _w[
{vll) | Other assets, . i b
such as values ! -
[ of claims / NIt | VTl i 4
_interests i i RIS i

Note: Value of Bonds / shares f Debentures as per the latest market

value in Stocx

Exchange in respect of listed companias and as per books in the case of aon fisted
companies should be given.

+ Dependant here means a person su

empioyes,

M\’ﬁ?‘\/.y

\0- o)

pstantially dependent on the income of the




l'Note P‘rcpertieﬁ
aiso have ta be indzcated}k

.50 1 %

in joint ownrsh&p indicating the extent of joint ownership will

Sr.

No. |
-

Deaseription Salf

T Spousc

. Hame(S) Name

()

(i

T Agricuitural Land _
| - Location(s) ‘
{
]
i

W

|

- Survey numbear{s)
- Extent {Total

| measurement)

-Current rnarket valug i

Non- Agrrculmrat Land I
Lacation{s) !

| - Survey number(s) |
. - Extent (Tota! |

measuremeant)
-Current market value

" Dependant-1 Tbepandan:-:

RSN, b ... i~ SEESS. R

Dependant-3

__Name Etc. Name ,

=
|

»% i
{

(it}

Buildings {Commercial
and residential) |
Location{s)

- Gurvey fdoor
number(s)

- Extent (Total
measurement)

- Current market
value

sk

(iv)

| ete.

Houses / Apartments,

- Lacation{s}

< Survey /daor
number(s}

- Extent {Total i
measurement)

- Current market
valLie

/ o

e

-

(v)

Others (such as
interest in property)

/

l

(2)

P

1 glve herein below the details of my labilities / overdues to public financial

insttutions :
[Note : Pieasa glve separate details for each item)

Ew
Ne.

| Description

Hame B address of Bank /
Financlal Institutions{s} /
Departmeant (&)

Amount outstanding as |
on 4@-0-1«-3424- i

e

(8)

{i} Loans from Banks

{li} Leans from financial
_institutions

1287 Poxsantl Loan -5G0000 /=

(in) Government Dues:
{a) dues to departments
dealing with government
accommegation

(b) dues to departments
| deaiing with supply of
_water

i (€} dues ta departments
; gealing with suppty of
| electricity




e i AR

(d} dues to departments

dealing with telephones

(e} duas to departments
dealing with government
' transport {including
aircraft and helicopters)

' {F} Other dues, If any

(1) Income Tax ncluding
| surcharge [Also indicate
| the pssessment year upko
{which Income Tax Return

Boeount Mumbear (PANTY]

| filed. Give also Permanent

- Total Tex credit - 42, 5‘92//_

qu - QoLl=)t

PAN> ARYIYSKSIC |

(i) Wealth Tax [Alsa
indicate the assessment
year upto which Weaith
' Tax return filed. ]

[ {iil) Sales Tax [Only in
case of proprietary
business!

(iv) Property Tax

L.
GPF/CPF/PRAN Mo, - e 335‘?-?36 | 1
Gender - [y ] owR
Date of Birth : L1 s (o J9 | 1ls 19 |1 | wommarem
Class/Group =

6 AB/C)
Cadre : : |

£ S4L S, Ny RVICE — J
(Full Name e.g. B.A.S.-Bihar Administrative Service,
| B.5.5,- Bihar Secratarlat Service elc.)

Home District 2 | AKHISARAT

Plage:

Date:.

MNote:

I hereby declare that the above details are true to the best of my
knowledga and belief,

AL
0-02-2002-,

Signature W s

Mame of Employee; BT coosvimiasaiis
Degigﬁatiun:.....,8,5.1?.0&175@......._..,.....
{}epartmﬂnt:a..ﬁﬂ‘fﬂ@.-.‘(@ﬁﬂﬂfﬁﬁﬁlﬂ....‘....

Please sign each page of the declaration. Asset daclaration form
must be in A4 size white paper with computer typed (single side)
in prescribed format.



